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(Conduct of Elections and Election 
Petitions) Ruhs, 1956, a copy of which 
has alaeady been laid on the Table of 
the House.

Coal Mining mt Tripurs

*961. Shri Birmn Dutt : Will the 
Minister of Natural Retourcas «nd 
Scientific Reaearch be pleased to state:
(a) whether any step has been taken 
to start coal mining at Tripura;
(b) if so, which is the agency that 
has been entrusted with this work;
(c) whether it is also a fact that the 
Assam Government had sent some 
ejtpcrts to survey the coal area of Tripura; and
(d) if so, what are their findings ?

, The Deputy Minister of Education 
(Dr. K* La Shrimall) : (a) No. coal 
mine is proposed tt> be exploited in 
Tripura in the public sector during 
the Second Five Year Plan.
(b) Does not arise.
(c) and (d). Information is being 
collected and will be laid on the Table of the House.

Income T ax from Jammu and Katlunir 
State

*962. Shri  Krialinacharya Jothl t
Will the Minister of Finance be pleas- e<̂ to state :

(a) whether assessment of income- 
tax has been completed in Jammu
A *  after the Indian in-come- 
1922 was made applicable to the State; and

(b) if so, the results of the assess­ments ? * '■

Minlater of Reveaaa ^
5®  s E*P««<*lturc (Shri A.C.
Guha) : (a) Yes ,

(b) The nunaber of assessments com­
pleted under the Indian Income-tax 
Act from the year 1954*55» the year for 
and from which the Indian Income-tax 
w« applied to Jammu and Kashmir 
ittte, upto the 31st October, 1956 of 
™ current financial year  $,943. 
The total amount of tax demanded and 
' that collected during the same period 
were Rs. 19-19 lakhs and Rs. i6*3o lakhs respectively.

Casteiam in Educational Inatitudons

*9«4 Shri Bibhuti Miabra Will the 
Minister of . Education be pleased to 
state:  .
(a) whether Government have for­
mulated any scheme for educational 
institutions to shun casteism in the 
Second Five-Year Plan; and
(b) if so, the details  thereof ?
The Deputy Minister of Education 
(Dr, M. M, Das) : (r.) pnd (b). A state­
ment is laid on the Table of Lok Sabha. 
Appendix III, annexure No. 137].

Oil Exploration

Dr. Ram Subhag Singh : 
Shri  Bheekha  Bhal :

*965  Shri  Wodmr t
Shri Nettur F. Damodarant

Will the Minister of Natural  Re­
sources  and Scicntific Research be 
pleased to state:
(a) whether a delegaiion of geolo­
gists and geophysicists led by him 
recently visited Canada, the U.S.A. 
and France to study the working of 
petroleum industry and petroleum 
laws in those countries; and
(b) if so, in what way the oil explo­
ration programme in India is going
 to be affected by that study ?

The Deputy Minister of Education 
(Dr. K, h. Shrimali)  ̂(a) Yes. Sir.
(b) The experience gained and the 
contacts made during this study are 
expected to help ;
(i) in the formulation of ReguUttiooi
for the exploration, exploi­
tation and refining of mineral 
oil and natural gas in the 
country,

(ii) in applying the latest methods 
of oil field practices in our 
field and laboratory inresti- 
gations connected with oil 
exploration,

(iii) in using the best type of in­
struments and technique in our 
Geological, Geophysical and 
drilling investigationŝ and

(iv) in establishing contacts with 
experts in the field of Petrol­
eum, Geology, Geophysics 
and drilling Engineering.

Sessions Judge at Tripura

*9̂6. Shri Biran i>att 1 Will the 
Minister of Home Affairs be pleased to state:
(a) whether a Sessions Judge has 
been appointed for Tripura;
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(b) whether due to functioning of • 
sub-Judge of Tripura as Sessioni Judge, 
the cases heard by him as sub-Judge 
cannot be heard in the Session's Court 
now; and
(c) if so, the steps Government pro­
pose to take in the matter ?
Tho Minister in the Ministry of 
Home AAirs (Shri Dator) t (a) Yes.
(b) Yes.
(c) The State Governments 
luve already been approached to lend 
the services of a suitable officer.

Wnnhlps

716. Shri Rra Krishu 1 WiU the 
Miidstef of IMcnce be pleased to

(a) whether the scheme to build 
waîs in India during the Second 
Five Year Plan lias been finalised; and
(b) if io, the details thereof ?

S
The Deputy Minister of Defence 

Auuthim ) I (a) A programme 
of wirships for a îod which includes the Second Plan 

perî has been accepted by Govern- * 
ment  ̂ being implemented in 
âges. TOs jpiognmme includes the 
i?̂nd2!̂ certain types of war vessels

(b) It will not be in the public interest 
to reveal details of the programme.

Bndnoerlng College ] 
Orissa

in Assom and

717. Shri  Ram Krishna t 
Shri Gadlllngana Gowd t

Will the Minister of  be
pleased to state :
(a) whether the scheme for the es- 
teblishment of two engineering co- 
Uêŝ one * in Assam and another in 
On̂ , as approved by the Eastern 
Regional Committee of All India Coun­
cil of Technical Education , has been 
finalised ;
(b) if so, the main features of the 
scheme; and
(c) the action taken so far by Gov­
ernment in this regard ?
The Dennty JVIlnlster of Bdncation 

(Dr. AfL M. Das)t (a) to (c), A sute- 
ment giving the required informttion 
is laid on the Table of the House. rs#e 
Appendix IIÎ annezure No. 138].

711.

Oil Sorrey

Shri Rnm Krishaa t 
Shri Bhatwat Jha Hand 
Shri R.P. Qargt 
Shri S. C Samnntn t 
Sardnr Iqbal Singh t 
Sardar Akarpuri t

Will the Minister of Natural B»- 
aoareas and Scientlflc Raaearch be
pleased to refer to the leply given la 
Surred Question No. 685 on the 3id 
August̂ 1956, and state ;
(a) whether the report of aeromag- 
netic survey of oil in Jaisalmer coa* 
ducted by a team of Canadian Expertt 
has since been received ; and
(b) if so» the details thereof >
lha Depoty Minister of 
Qte. K. L ShrimaU) s (s) and (bX
The report is still awaited. (It will be 
purely a technical report) .

Mica and Graphite

Tif. Shri V. P. Nayar 1 WiU the
Minister of Natural Resonrcea and
Sciantiflc Researdi be pleased to 
state:
(a) whether the Government of
India have recently investigated the
possibility of resuming the mining of 
Mica and Graphite in Kerala State;

(b) if not, whether the Government 
of India have any plans to start an 
investigation in the near future ?
The Dranty Minister of Bdncation 
(Dr. K. cl ShrimaU ) t (a) and (b). 
A preliminary investigation of naphite 
in parts of Nadumangad and Muvam- 
pu:̂ in Kerala State has been compe­
ted. Detailed mapping of graphite 
and mica deposits is being carried 
on in the current field season as part 
of the Geological Survey of Indians 
field promammc for 1956-57. Wĥ 
this work has been completed, it will 
be possible to assess the mining pro­
spects of graphite and mica in this 
area.

Pyrites

the7»o. Shri V. P. Nayar t Will 
Minister of Natural ResonrcM 
Scientlflc Research be pleased to re­
fer to the para of page 372 of the Second 
Five Year Plan and state :
(a) whether any detailed investi­
gation with a view to proper assess­
ment of the quality and quantity of 
pyrites known to occur in Malabar 
ArU of KeraU State has been made;




